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(d) how much Air-India spect in 

1979-80 on publicity, entertainment 
and free trips for VIP's and per-
quisites for its Officers? _-

THE MINISTER OF TOURISM AND 
CIVIL AVIATION (SHRI A. P. SHAR-
MA): (a) Yes, Sir. A section of the 
employees of Air-India, belonging to 
the Air-India ,Employees Guild, were on 
strike with this demand. The strike 
has since been called of. 

(b) While the strike took place on 
24th October. 1980, the Guild was given 
details of the calculations of Bonus on 
loth October, 1980 with the request for 
an early discussion by the Management 
of Air India. Subsequently, the mat-
ter was discussed on 21st and 23rd Oc-
tober, 1980 when the position was ex-
plained in detail to the Guild. Further. 
tripartite discussions were held in Re-
gional Labour Commissioner'S office. 
The Guild was then requested to refer 
the dispute to the Regional Labour 
Commissioner as per provision in the 
Bonus agreement entered into by the 
Unions with the Management in 1979 
instead of going on strike. Thus, all 
efforts were made to settle the dispute 
through discussion with the representa-
tives of the Guild. Moreover, I also 
personally appealed to the striking em-
ployees to call off their strike during 
my meetings with the representatives 
of Air-India employees Guild. 

(c) There was no victimisation. The 
Cabin crew in any case, were not in-
volved in the strike. 39 employees 
were suspended for taking a leading 
part in the strike and all except 15 of 
them have been allowed to resume 
duty. The 15 employees who are still on 
suspension have been charge-sheeted. 
Police cas~s have been registered 
against some of them for disorderly 
behaviour. threats of violence etc. 

(d) The information is being collect-
ed and will be laid on the ta bIe of the 
Babha. 

Hotel rooms constructed dur.i1lc last 
two years 

2649. SHRI G. NAR'SIMHA REDDY: 
Will the Minister of TOURISM AND 
CIVIL AVIATION be pleased to state: 

(a) what are the total number of 
hotel rooms constructed in last two 
years; 

(b) do the Ministry coosider the 
increase of accommodation to be suffi-
cient in re'ati-.:m to the increase of 
tourists demand; and 

(c) if not, what are Government 
plan~ to meef the increasing demand 
of accommodation in hotels? 

THE MINISTER OF TOURISM AND 
CIVIL AVIATION (SHRI A. P. SHAR-
MA): (a) 3414 hotel rooms were add-
ed to the approved list of the Central 
Department of Tourism in the last two 
years. 

(b) No, Sir. 

(c) The India Tourism Development 
Corporation a pUblic-sector undertak-
ing. and the' Hotel Corporation of India, 
a subsidiary of Air-India, are putting 
up a number of hotels at various places 
in the country. Besides, the private-
sector is alsO encouraged to set up 
hotels by making priority allotment of 
building materials; by allowing the im-
port of essential equipment/machinery; 
by the grant of institutional loans, etc. 
Certain tax and fiscal reliefs are also 
available to them. 

Pay Scales of lacome-\ax .hlspectOl'S 

2650. SHRI SOMJIBHAI DAMOR': 
Will the Minister of FINANCE be 
pleased to state: 

(a) whether it is a fact that the 
demand raised by the Income-tax 
employees representatives re~rding 
changing of pay scale of Income-tax 
Inspectors working in the Income-tax 
Department from Rs. 425-800 to Ks. 
550-900 has been rejected by the Gov- ~ 
emment; 
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(b) if so, the reasons therefor; 

(c) whether the income-tax em-
ployees' representatives have asked 
that the matter may be referred to 
the arbitration for its award; and 

(d) if so, how much time the Arbi-
tration Board will Lake to announce 
its award? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI SA-
WAISINGH SISODIA): (a) Yes. Sir. 

(b) There was no justification for re-
vision of the pay scale of Income-tax 
Inspectors. 

(c) No, Sir. 

(d) Does not arise. 
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